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rates ang what are the details of the
team of officials which  conducted
the assessment of cost of repairs; and

(d) what action ig proposed to be
taken against all those found involv-
ed in the matter?

THE MINISTER OF STATE OF

THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH
PILOT): (a) ty (d) A statement 1s

laid on the Table of the Sabha,

.. - Statement
(a) Yes Madam.

(by M/s. Salgaocar were accorded
vermission by Government to re-
place the “Sanjeevini” through im-
port of 3 vesse] “M. V. OCEAN
BEAUTY” and convert it into a
transfer vessel. The “M. V. QCEAN
BEAUTY” was subsequently renam-
>d the “SWATI RANI”,

(¢) The transhipper S. S. San-
-jeevini discontinueg her operations
at Mormugao with effect from 13th
October 1982. However, Salgaocars
further represented to Government
for permission to redeploy S. S.
Sanjeevini, after repairs, to meet its
-export commitments. In 1986, Gov-
‘ernment approval was accorded for
its re-deployment gubject to certain
stipulationg including the condition
‘that the wvessel should be in sea-
worthy condition, which will have to
be certified by the Chief Surveyor
of Ships in the Office of D. G.
‘Shipping.

Cochin Shipyarq Limited accepted
the repair order of S. S. Sanjeevini
at a time when the Shipyard’ facili-
ties were under utilised, The Ship-
vard offereq certain incentiveg to the
owners to secure this order worth
about Rs. 3 crores, including among
:others.

(i) limiting the dry dock hire
charges to 100 days

(iiy treating the steel scrap as
.owners property; and
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(ili) non-imposition of price
escalation ete,
The above decisions were taken

by a hegotiating committee consisting
of GM(Works) GM(Finance), CM
(SRO), CM(Commercial), CM(Fi-
nance) and DM(Commercial),

(d) The decisions to accept the
above order was taken op commer-
cial considerationg ang there is no
question of any action to be taken
against those involved.

SHRI BIR BHADRA FPRATAP
SINGH: Madam, India is the most
suitable country in the world {for dis-
mgantling a ship, whereas for repairs
we are spending hundreds of crores
outside. Why have they resorted to
repairg in the country, which is most
unsuitable?

THE DEPUTY CHAIRMAN:
tion Hour ig over,
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Shortage of Diesel and Electric Locos
*426, SHRI SHANKER SINH VAG-
HELA:
SHRI PRAMOD MAHAJAN:
Will the Minister of RAILWAYS be
pleaseq to state:

(a) whether there is any shortage
of diese! and electric locos; and

(b) how many diesel and electric
locos are planned to be withdrawn

from passenger trains by way of (i)’

cancellation of trains, (ii) converting
double-headed trains into single-head-
ed ones and (iii) substituting steam
locos for diesel and electric locos, for
ensuring smooth freight movement
during the ensuing wintey season?

THE MINISTER OF STATE OF
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA):
(a) There is no shortage vis-a-vig tar-
gets laid down: however, shortage do
arise occasmnallv when actual demand
sometimes exceeds planned target.

(b) There is no such proposal for
the present.

Import of Aircraft/Helicopters

*427. SHRI BIR BHADRA PRATAP
SINGH:

SHRI BHAGATRAM MAN-
HAR:

Will the Minister of CIVII, AVIA-
TION be pleased to state.
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(a) whether it is g fact that permis-
sion to import aricraft/helicipters is
given to various State Governments,
Government organisations, private
companies or individual; only under
special circumstances and if so, what
are the special terms and conditions
undey which. such imports are allow-
ed; and

(by which are the various State
Governments, other Government orga-
nisations/bodies anq private compa-
nies/individuals, who applied for per-
mission to import aricraft/helicopters
on purchase/lease basis during the
past 3 years and how many of them
have beep allowed/refused permission
to import aircraft/helicopters angq the
reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF CIVIL AVIA-
TION (SHRI JAGDISH TYTLER):
(a) Each application for the import
of aircraft/helicopters ig exammed an
merits,

(b) A statement ig laid on ihe Table
of the Sabha. [See Appendix CXLIII,
Annexure No. 185]. P .

Summer Special run by Railways
from Kerala :

*428. SHRI V. GOPALSAMY.
SHRI XK. GOPALAN:

Will the Minister of RAILWAYS be
pleased to state: . -

(a) the details of summer Specials
run by the Railways in 1987 beiween
Keralg and different parts if the coun-
try: and

(b) whether Railways propose to
take steps to increase the number of
summer Specials in the next Summer,
if so, the details in this regard?

THE MINISTER-OF STATE OF
THE MINISTRY OF DRAILWAYS:
(SHRI MADHAVRAQO SCINDIA):
(a) and (b) A statement is laid on
the Table of the Sabha,



